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The connected audi! objection .is on non-levy of pene[ty and interest in t}Ie
case of Sri. K. G. Lawaranee. lws. Geo Sea Food. In this regard notice issued to

the dealer on the basis of modified demand.

Thiruvananthapuram,

8'h December, 2022.

SUNNY JoSEPH

Chairman,

Committee on Public AccounB.
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